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MR. CHAIRMAN: Th .. result of the divi-
sion i. : 

Ayes 27 ; No.-s 66. 

rill IIIOlion UN/S Mla/iwd. 

Shri A. K. 5.-n, 
Shri S. A. Shamim, 
Sbri R. V. Bade, 
Shri A. K. Kotrshatti, 
Shri Nuggehalli Shivappa, 
Shri S. S. Tewari, 
Shri M. Deiveek:ln, and 
Shri H. R. GoJ.hale". 

17.2 ....... 
MR. CHAIRMAN: The qUllItion i.: 

ADVOCATES (AMENDMENT) BILL 

MR. CHAIRMAN: Now, we shall lake up 
item No. 12. The HoUle has already agreed 
thaI thit itr.m would be disp<wd of without 
diacuuion. The Minister may move the R....,-
IUlion. 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE (SHRI 
NITIR<\J SINGH CHAUDHARY): Sir, on 
Jxohalf of Sbr; H. R. Goltbalc, I betr to move: 

ThaI Ibis HoUle do coocur in th~ recommenda. 
tion of Rajya SlAbha that the House do join 
in the Joinl Commiuo: of the Howea on the 
Bill further to amend the Advocates Act, 1961, 
made in the motion adoplro by Rajya Sabha 
at its a.ittins held on the 26th May, 1971 and 
communicattd to thi. HoUle on tbe 27th 
May, 1971 and do n:aolve that tbe following 
24 members of Lolt S~bha be nominated to 
serve on the 13id Joint Commitk.e, namdy :_ 

Sbr; Frank Anthony, 
Shri T. BalkrishnilAh, 
Shri Banamal; Babu, 
Shri R. D. Dbanda.", 
Shri Ba.hwr.shwar Nath Bhargava, 
Shl'i B. K. Daechowdhury. 
Shri P. K. Dca, 
8hrimati Ganga Dcv;, 
8bri C. D. Gautam. 
Sbri A. K. Gopalan, 
Shri Annatabeb Gotkhinde, 
Shri Mohammad Tahir, 
Shri H. N. Mukh"rjee, 
Shri Niti Raj Singh Chaudhary, 
Shri Pravin.inh Solanki, 
Shri K. Narayana Rao, 

·The follow in" Members also recorded tbeir VOI<"5 : 

"That this House do concur in the recom. 
mendation of Rajya Sabha that the 
HoUle do join in Ihe]oint Committee of 
the Houte on the Bill further to amend 
the Advocatu Act, 1961, made in the 
motion adopted by Rajya Sabha at its 
siuing b"ld on tbe 26tb May, 1971 and 
communicatro to thi! House on tbe 27tb 
May, 1971 and do reaolve tbat the fol. 
iowins 24 mrmbers of Lok Sabha be 
nominated 10 :!trv" on the said Joint 
Committ""', namely :-

Sbr; Frank Antbony, 
Sbri T. Balkrishniab. 
Shri Banamali Babu, 
Sbri R. D. Bhandare, 
Shr; Bashw".hwar Nath Bhargava, 
Sbri B. K. Daechowdbury, 
Shri P. K. Den, 
Sbrimati Ganga Devi, 
Shri C. D. Gautam, 
Shri A. K. Gopalan, 
Shri Annasahcb Gotkhindc, 
Sbri Mohammad Tabir, 
Sbri H. N. Mukb"rjee, 
Shri Niti Raj Singh Cbaudhary, 
Sbri Pravinsinh Solanki, 
Shri K. Narayana Rao, 
Shri A. K. Sen, 
Shri S. A. Shamim, 
Shri R. V. Bade, 
Shri A. K. Kotrshatti, 
Shri N uggehalli Shivappa, 
Shri S. S. Tewari, 
Shri M. Deiveaan, and 
Shri H. R. Gokhale. 

A YES : Prof. S. L. Sak .... na and Sbri D. D. Deui. 
NOES: Dr. Jivraj Mehta, Sarvaohri Kri.hnarao Pa~il, Ram Bbagat 

J. G. Kadam, Sudhakar Pand"Y, and Lakshmmarayanan. 
Paswan, S. L. Peje, 


